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“Dr. L. M. Singhvi: In view of the
large-scale evasion and the prevalence
of disproportionate disparitics in the
incidence of sales-tax in several
States, may 1 know whether the Gov-
ernment have proposéd or have
effected any machinery for consulta-
tion among the States concerned so
that the disproportion and disparities
nay be warded off?

Shri Hathi: In fact, the Planning
Commission did have a meeting of
the representatives of the various
Stutes und it was after consultation
that L was decided that there should
“4e some sort of uniformity between
all the States. But the difficulty arose
jvcause Delhi has, on several items,
ao (selas-tax  whatsoever  whereas
atl'nr States have 7 per cent, 8 per
cent. Lige that; therefore, people from
neighbouring States come here, take
away t''» coods as consumers and do
ol pay tax  cither here or there;
msence this difficulty. It was exactly
the result of consultation with the
various States that this decision to
Bave a uniform rate of tax was
arrived at.
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Will the Minister of Labour, Emp-
leyment and Rehabilitation be pleas-
ed to state:

(a) whether it is a fact that Gov-
arnment hava under consideration
any proposal to help industries and
workers in the border areas;

{b) if g0, the main features thereof;

(¢) whether it is also a fact that
an inter-Ministerial  Committee set
up by the Labour Ministry in pursu-
ance of the recommendations of the
Indian Labour Conference has recent-
ly mot and considered tne unemploy-
ment resulting [rom the bombing of
factories by Pakistan pianes;

(d) if so, the
thereat; and

(e) the outcome thereof?

The Deputy Minister in the Minis-
try of Labour, Employment and
Rehabilitation (Shri D. R. Chavan):
(a) and (b). A statement (No. 1).
showing the steps taken by the Cen-
tral Government and the State Gov-
ernments to help industries and
workers in border areas is laid on
the Tabie of the House . {Placed in
Library. See No. LT-5539 (i)/66]. .

subjects  discussed

(c) Yes. The first meeting of the
inter-Ministerial Committee was held
on the 23rd December, 1965.
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(d) The inter-Ministerial Committee
discussed closures and apprehended
closures of industrial umits in border
areas due to the recent military
operations and in other parts of the
rountry on account of economic diffi-
culties.

(e) Statement No. 2 showing the
main recommendations of the inter-
‘Ministerial Committee is lald on the
Table of the House. [Placed in Lib-
rary. See No. LT-5539(11)/66)

Shri Narayan Reddy: May I know
whether the Inter-ministerial com-
“mittee has considered the problems
confronting the textile industry
workers, nearly 22,000, who were
affected by the closure of spinning
mills and composite mills and what
steps have been taken or are likely
to be taken to help them?

Shrl P. R. Chavan: That is men-
tioned in the statement that Iis
enclosed,

Shri Narayan Reddy: May I know
whether Government has realised that
social secur.ty schemes and Emplo-
yees’ State Insurance schemes should
be amended so that grants and loans
can be provided to workers in an
emergency and medical benefits can
be given on a larger scale for those
injured at the time of Pakistani bomb-
ing; it s0, when are they likely to be
amended and final decision taken?

The M'nister of Labour, Employ-
ment and Rehabilitation (Shri Jag-
fivan Ram): No proposal to amend
the Employees’ State Insurance Act
for this purpose is under considera-
tion.

Shri 8. C. Samanta: Which minis-
tries are represented in this inter-
ministerial committee and will the
State Governments who have been
asked to collect data also be repre-

ted in the ittec?

Shri D, R. Chavan: The ministries
represented in the inter-ministerial
committee are the ministries of Com-
merce, Defence, Finance (Department
of Economic Affairs), Steel and Mines
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{Department of Mines and Metals),
Industry and Supply (Department of
Supply and Technical Development),
Industry and Supply (Department of
Industry), Petroleum and Chemicals
and Transport and Planni Com-
mission.
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“(a) whether it is a fact that
Government have under consid-
eration any proposal to help indus-
tries and workers in the border
areas;”
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Shri D. R. Chavan: That has been
taken into consideration. That has
been mentioned in the statement.
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Shri D. R. Chavan: It is mentioned
in the statement.

Shri P, R. Chakravertli: May I know
what steps have been taken by the
Reserve Bank in facilitating greater
credit facilities to industrialists con-
cerned?
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Dr. L. M, Singhvi: May 1 know
whether the. Government or the Inter-
Ministerial Committee or the Minis-
ter himself has taken any specific
steps to restore and to augment
employment opportunities and parti-
cularly to ensure that development,
industrial and agricultural, of border
areas may be proceeded with at a
greater pace than it has been hitherto?
May 1 know whether any specific
proposal has been considered or is
going to be considered?

Shri Jagjivan Ram: As we have
taken the scope of this Question, we
have confined ourselves to rehabi-
litation of such industries as were
affected due to military operations and
steps are being taken only with that
angle. As far as the wider question
is concerned, I do not think that
comes within the purview of the

Labour Ministry.

Shri Hem Barua: It is not that the
industries in the border areas of
Punjab—and others also, Dr. Singhvi
reminds me of that—are disrupted
only due to the rectnt Pakistani
aggression on us but they are also
disrupted due to the paucity of raw
material and short supply of power
to Punjab as a whole. In this con-
text, may I know what specific steps
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Government have taken to rejuve-
nate the disrupted industries in Punjab
particularly and also in Rajasthan?

Shri Jagj'van Ram: As I have said,
that aspect has been considered and
the latest position is that practically
all the industries in that area which
had been disrupted have heen re-
habilitated and they have now engag-
ed themselves in normal working.

ot wo wio ferlt : wEdT ¥
frmgar k 4o 7aefw:
“Employment Exchanges should
become more active in border
areas and the State co-ordinating
agency should be asked whether
they had assessed correctly the
magnitude of the problem created
by the recent hostilities and
whether any action had been
initiated to find employment in
the adjoiming areas and States
for persons rendered unemployed
in one area.”
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Shri Buta Singh: Is the Government
aware of the fact that a large num-
ber of industrial units in Chheherta,
Gurdaspur, Batala, Amritsar and
Ferozepur are still closed for want
of financial assistance and raw mate-
rials and, if so, may I know what
special steps Government propose to
take to see that the industrial units
are re-opened?

Shri Jagjlvan Ram: That has also
been stated in the statement as to
what arrangements have been made
to rehabilitate them.
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Shir+ti Savitrl Nigam: In  the
siatement it has been ‘mentioned that
tie Reserve Bank has asked the sche-
duled banks in the Punjab to increase
the credit facilities according to the
needs of the industries. May I know
how much money has been advanced
by these banks in the form of credit,
and whether interest-free loan facili-
ties are going to be given to other
areas like Jammu and Kashmir and
Rajasthan also?

Shrt Jagjivan Ram: I am not in a
position to give the figures, because
we have not called for the figures.
But I know that advances have been
made by the banks to various indus-
tries. 1 have not got the figures, But
T can say that that facility will be
provided to the other'areas also.
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Shri Jagjivan Ram: Unless I receive
notice of that question, I cannot sup-
ply the information. '

- sgaA T TgTE . gae,
dama w ey ST e dat §
TAY 1N TR AN ¥ I X9
e ¥ 9z ¥ feerlt afrgl o
W g€ @ fegw dar AW
TORT AT WA wyem feqr war ?

-ﬂm'm:mm
que #t wET §

8hri Daji: I was quite. surprised to
hear that 95 of the industries had
been rehabilitated. I would, there-
fore, like to ask pointedly whether
any industry closed in Amritsar,
Patala ete. as a result of having been
the victims of the last bombing etc.,
has started working. So far as we
know, not one of them has yat start-
ed working. Tuerefore, to what facili-
tles is the hon. Minister referring
when he says that 95 per cent of them
have been rehabilitated? In Batala,
Amritsar etc. not one of them has yet
started working.

Shri Jagfivan Ram: My informa-
tion is just the contrary, and that is
on the basis of the report that we
have received from the Punjab Gov-
ernment.

. Shri Daji: On the 17th, Shri Buta
Singh was there. Not one of them
is working,

(Interruptions).

Mr, Speaker: Hon. Members cannot
g0 on in this way. The question has
been put, and the answer has been
given. The hon. Members have got
one kind of information, and the hon
Minister has replied that his informa-
tion is to the contrary. If that answer
given by the hon. Minister is wrong,
hon. Members can have the matter
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discussed in some other manner. What
else can I suggest to them? They
might ask for a discussion saying that
the answers that have been given have
not been given in clear terms,

Shri Jagjivan Ram: I would again
reiterate that my information is based
an the report received from the
Punjab Government.

Mr. Speaker: There are divergent
views and they are at the extremes.
Here is an allegation that none of
those industries has been started; the
hon. Minister, however, says that 85
per cent of them has been rehabilitat-
ed and they are working.

Shri Jagjivan Bam: That is why I
am intervening R

Shri Ranga: The hon. Minister
should make further enquires.

Shri Jagjivan Bam: My information
is bused on the report received from
the State Government. In view of
these supplementary questions. I shall
ggain go into details and check up
what the actual position is.

Shri Shivaji Rao B. Deshmukh:
What specific steps has  the Labour
Ministry taken so far or propose to
take to secure adequate compensation
to arrest unemployment under the
war risks insurance scheme in res-
peet of fuctories and personnel?

Shri  Jagjivan Ram: Whatever
benefit for lay-off or retrenchment s
provided under the relevant Acts
will be payable to employees in these
industries.

Migration of Hindus from Bast
Pakistan
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